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1

Orders of the Tribunal

20.06.2018 (DB) (Circuit"at Port Blai) . %
oA

Ld. Counse! for the effetatd allegd(ponlemnors files a
memo along with copies of orders dated 25.05.2018 and
26/28.05.2018 which. are taken on record. From the
orders it is seen that orders of this Tribunal has already
been complied with. Hence CPC is dropped. Notices, if
any. are discharged.

-

( Nandita Chatterjee ) ('S.K. Pattnaik ) -

Member(A) » :. Member(J)
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